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To,

Shri. Akhilesh Kumar Trivedi,
Advisor (Networks, Spectrum and Licensing),
TRAI, New Delhi.

No. BSNLCO-RGLN/25/1/2020-REGLN-Part(1) dated 28-11-2023

Sub: Consultation Paper on Open and De-licensed use of Unused or Limited
Used Spectrum Bands for Demand Generation for Limited Period in Tera Hertz
Range-reg.

With regard to Consultation Paper on “Open and De-licensed use of Unused or
Limited Used Spectrum Bands for Demand Generation for Limited Period in Tera
Hertz Range”, it is submitted that this spectrum is not in use in BSNL network,
hence there is no specific comments from BSNL side. However, w.r.to 77-81 GHz
band, it is submitted that this is a guard band used in E Band, thus a useful/
adequate study is required before permitting license-exempt operation in 77-81
GHz Band as E-Band links are expected to be widely deployed for 4G/ 5G
services.

rq_'-""?'r“_-

(Ved Prakash Verma)
DGM (Regulation-11)
Mob no. 9868254555



